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Relations with Newly Independent African
Nations

7439. SHRI PAMPAN GOWDA : will
the Minister of EXTERNAL AFFAIRS Do
pleased to state :

(a) what steps Government have taken in
regard to the strengthening of India’s relations
with the newly independent African countries ;
and

(b) the names of thosc countrics ?

THE DEPUTY MINISIER IN IHL
MINISTRY OF EXTERNAL AIFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
and (b). Gouvernment have expanded their
diplomatic representation which now extends
to almost all newly mdependent countrics in
Africa. Economic and trade cxchanges are
increasing, and cultutal programmes are ope-
rating with many African countries. Indian
Government  scholarships  arc  available to
African students, andd there is an ITEC pro-
gramme functioning in scveral countrics of
Africa On the pohtical plane, an dentity of
views has developed on many international
issues rclating to world peace and cooperation.

Compensation to Workers killed on Duty

7441. PROI. NARAIN CIIAND PARA-
SHAR : Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether the swvivoeis of ounly those
workets and cinployees killed on duty arc
liable to get compensation, whose salaries in-
cluding allowances arc hiulow Rs. 500/-per
mensem ,

(b) whether Government regards  this
limit as inadequate in the present context 3

(c) whether any raising of this limit is
contemplated ; and

(d) if so, the steps taken or propased to
be taken to do the needful ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIIL~
KAR): (a) Yes.

(b) to (d). The question of raising the
wage limit for eligibility for benefits both
under the Employees’ State Insmance Act,
1948 and the Workmen's Compensation Act,
1923 is under consideration.
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Resettl of Ex-servi

7142, PROF. NARAIN CHAND PARA.
SHAR : Will the Minister of LABOUR AND
REHABILITATION be pleased to state ¢

(a) whethar a suivey has been under
taken 1o study the problms of resettlement of
Ex-servicemen ;

(b) the
commenced ;

date on  which this survey

{c) the date by which the report would
be submitted ; and

(d) whether th¢ Directotate Cicneral of
Resettlement in the Ministry of Defence is
also being consalted 1 this survey ?

THL MINISTLR OF LABOUR AND
REHABILITATION (SHRI R. K KHADIL-
KAR) : (a) Yes, Sir.

(b) January, 1971,

(¢) and (). The report has already been
finalised and has been made available to  the
Directorate General of Resettlement, Mimstry
of Defence  at whose instance  the survey was
undertaken.

Ban on Indian Newsmen to cover Murree
Talks

7413. SHRI B K DASCHOWDHURY :
SHRI M. RAJANGAM :

Will the Ministax of LXIFERNAL AFI-
AIRS be pleascd to state :

(a) whethcr there was any ban  1mposed
on Indian newsmen to vnit Pakistan for cover-
ing the Murrce talks @ and

(b) if so the 1casons for the same !

TIII. DLPUTY MINISiILR IN THE
MINISIRY OF LXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
and (b). As the Pakistan Goveinment had
expressed their preference for keeping the
glaic of press publicaty away from the Muiree
talks, it was decided that no Induan journalists
be seut to cover them

Trial of War Criminals in Bangladesh

7444, SHRI B. K. DASCHOWDIIURY :
Will the Munister of EXTLRNAL AFFAIRS
be pleased to state :

Pakistan had asked the

(a) whether





